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To recommcnd action on the representations for

transfers submitted by the Judicial Officers and to
recommend the consequent transfers of the Judicial

Ofhcers, Ilon'ble the Acting Chiel Justice has been

pleased to constitute a Committee comprising the

following Hon'ble Judges:-
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Copy of the above forwarded to:
l. Principal Secretar), to Ilon'ble the ChiefJustice. lligh Court ol'J&K.
2. Secretary lo llon'ble Mr. Jtlstice

l. Hon'ble Mr Justice Ali Mohammad Magrey.
2. Hon'ble Mr Justice Dhiraj Singh Thakur.
3. Hon'ble Mr Justice Janak Raj Kotwal.
4. Hon'ble Mr Justice M.K.E '-",*r:[n"ffiou

.....Ii.r inli)nnatioll of Ilis Lorriihip.
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